[30 July, 2021]

STATEMENTS BY MINISTERS

Status of implementation of recommendations/observations contained in the Tenth
Report of the Department-related Parliamentary Standing Committee on Food,
Consumer Affairs and Public Distribution
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Status of implementation of recommendations contained in the Third and Seventh
Reports of the Department-related Parliamentary Standing Committee on Chemicals
and Fertilizers
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THE MINISTER OF STATE IN THE MINISTRY OF NEW AND RENEWABLE
ENERGY; AND THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI BHAGWANTH KHUBA): Sir, with your permission, | lay the
following statements regarding:—

(i) Status of implementation of recommendations contained in the Third Report of
the Department-related Parliamentary Standing Committee on Chemicals and
Fertilizers on Demands for Grants (2019-20) pertaining to the Department of
Fertilizers, Ministry of Chemicals and Fertilizers; and

(i) Status of implementation of recommendations contained in the Seventh Report
of the Department-related Parliamentary Standing Committee on Chemicals and
Fertilizers on Demands for Grants (2020-21) pertaining to the Department of
Fertilizers, Ministry of Chemicals and Fertilizers.
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